
NobR /D-2/Gaz.IA/DHC/2023

Dated, the \+ b J£nuaryl 2023

NOTIFICATION

In partial modification of earlier notifications issued by this Court and in dxercise of
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aep9int. Mr.. yinod Kumar, member of Delhi Higher Judicial Servic.e1 as Sessi Z.)ns-- ]uaJ£

:v:thJS£B:ilng t:tS:tIES bE,e\T:EFB£b igF:i:fHD£ljiiy:hu:!fegtJLT.Ithe date he takes over

}iF\ BY ORDER OF THE COURT
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Sd-
(RAVINDER DUDEJA)

REGISTRAR GENERAL

Endst. No.( g „\b\ /D-2/G„.IA/DHC/2023
Dated, thelII January, 2023

Copy forwarded for information and necessary action to:-

All the Principal District & Sessions Judges, Delhi.
The Principal District & Sessions Judge cum Special Judge (PC Act) (CBI)1 Rouse Avenue
Courts Complex, New Delhi.

The Principal Judge, Family Courts (HQ)1
The SecretarYl Ministry of Finance, Government of India, North Block, N6w Delhi
The Member SecretarY, Delhi Legal Services Authority, Patiala House, New Delhi
The Director (Administration), Delhi Judicial Academ
The Principal Secretary (Law, Justice & Legislative Affairs)1 Govt. of NCT of Delhi1 New
Delhi-1 10002. - '

The Principal Secretary (Home), Govt. of NCT of Delhi1 New Delhi_110002
The Principal Secretary (Power), Govt. of NCT of Delhi1 New Delhi_110002.

10. The Secretary (Labour), Govt. of NCT of Delhi1 Shamnath Marg1 Delhi_110054.
11. The Director of Prosecution, CBI, Block No.31 it Floor1 CC,O Co-mplex1 Lodhi Road, N.Delhi_3
12. The Director, Directorate of Prosecution, Tis Hazari, Delhi.

13' II.pE}L79toi. gill?Jla4boN::rcotics Control Bureau' West Block, 1 Wing-5, Sector-07,

}. The-Commissioner of Police1 Police Headquarters1 New Delhi
15. The..Commissioner, Delhi Municipal Corporation, Civic Centre1 Minto Road1 N.Delhi

16. The ChalrpeFsonl New Delhi Municipal Committee, Palika Kendra, New Delhi

21. The Joint Registrar -(Vigilance- I). Delhi High Court. New Delhi.
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34. Guard File.

(Rai Kumar Rawat)
Joint Registrar (Gaz:-1 A)

OFFICE OF THE PRINCIPAL DISTRICT 8 SESSIONS JUDGE (HQs) : DELHI

wa. I C}II & '--' Iq G.3 /Power/Gaz/23
Sub :-Notification
Copy forwarded for information a necessary action to :

The Sr.AO(J)/AO(J), Admn. Branch (1,11&III), General Branch, Filing Branch,
CIV[M Office (Central) Facilitation Centre, Tis Hazari Courts, Delhi,

1

2. The Accounts Branch (Central), Tis Hazari Courts, Delhi.

3. The PS/Reader to Ld, Principal District 8 Sessions Judge (Hqs),
Tis Hazari Courts, Delhi. z//

vf The QLbsite Commit;ii (EnMh/Hindi). Tis Hazari Courtg, De-lhi.
The Ra’1 Branch (Central) for uploading on LAYERS.5

Dated $ 6 JAN 2023

\$kN
(KAVERI BAWEJA)

DIStrIct Judge (CommercIal Court)
Officer In-charge judicial Branch, Central

For Principal District OSessions Judge (liqs)
Delhi


